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Incentivising doctors to work in rural areas

299. PROF. M.V. RAJEEV GOWDA: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Ministry has devised any plan for providing meaningful incentives
to doctors working in rural areas, given the lack of proper healthcare facilities for
India's large rural population; and

(b) if so, the details thercof, if not, the reasons therefor?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) Public health being a State subject, the primary
responsibility to ensure availability of proper healthcare in public health facilities lies
with the State Governments. However, under the National Health Mission (NHM),
support is provided to States/UTs to strengthen their healthcare systems including for
engaging of doctors on contractual basis based on the requirements posed by the
States/UTs in their Programme Implementation Plans.

Support under NHM is provided for multi-skilling of doctors (through trainings
like LSAS, EmoC), provision of incentives like hard areca allowance to doctors for
serving in rural and remote arcas and construction of residential quarters for doctors
so that they find it attractive to serve in public health facilities in such areas.

Further, in order to encourage the doctors to work in remote and difficult areas,
the Medical Council of India with the previous approval of Central Government, has
amended the Post Graduate Medical Education Regulations, 2000 to provide:

(1) 50% reservation in Post Graduate Diploma Courses for Medical Officers in
the Government service who have served for at least three years in remote
and difficult areas; and

(ii) Incentive at the rate of 10% of the marks obtained for each year in service
in remote or difficult areas up to the maximum of 30% of the marks obtained
in the entrance test for admissions in Post Graduate Medical Courses.

Fatalities from pesticide-based food products

300. SHRI K. K. RAGESH: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the cases of death and serious/fatal ailments caused by food toxins

including chemical pesticide residues are on the rise in India;

(b) if so, the State-wise details reported during the last three years;



